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NATIONAL COMPANY LAW TRIBUNAL
AHMEDABAD BENCH
AHMEDABAD

- " CP(CAA) No. 122/NCLT/AHM/2017
_ c.w. CA(CAA) No. 91/NCLT/AHM/2017

Idea Cellular Ltd.

Section of the Companies Act:

Section 230-232 of the Companies Act, 2013
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Matter relates to division bench.

MEMBER JUDICIAL
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